
FORM A
Punr,rc AuNoulvcEMENT

(under Regulation 6 of the Insolv.-ncy and Bankruptcy Board of India (Insolvency Resolution process for
Corporate persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S. HI.TECH ELECTROMECH PRIVATE
LIMITED

Notice is hereby given tfrat the National Company
process of the M/S.

taw Tribunal has ordered the commencement of a
HI.TECH ELECTROMECH PRIVATE LIMITED

The creditors of M/s. HI-TECH ELECTROMECH PRIVATE LTMITED are hereby calted upon to
submit their claims with proof on or before 22/11,/2019 to the interim resolution professional at the
address mentioned against entry No. 10.
The financial creditors shall submit their ckitms with proof by electronic means only. All other creditorsmay submit the claims with proof in person, by posf br-by elecironic means.
A financial creditor belonging to a class, as iiJteo against the entry No. 12, shall indicate its choice ofauthorized representative from among the three insolvency professionats listed against entry No.l3 to act

corporate insolvency resolution
on 17/1012019.

as authorized representative of the class [specify classl in Fbim cA.
Submission of false or mislea4ttspro-o&g_f claim shaliattract penalties.

Date -ostrrt2ors @ MAN DIGAMBAR PAWAR

RnlnvaNr panrrc
Name of corporate debtor M/S. HI-TECH ELECTROMECH PRIVATE

LIMITED
Date of incorporation of corporate debtor
Authority under which corporate debtor. is
incorporated /

REGISTRAR OF COMPANIEM
the Companies Act 1956

Corporate ldentity No. I f,imiteA f,ianitity
Identifiqation No. of corporate debtor

u3 1 2 00PN2 009PTC I 3 42tl

Address of the registered ofnc. anO
rincipal office (if any) of corporate debtor

c-I6,MTDcBARAMATM
Insolvency commencement date in respect of
corporate debtor

l7ll0l20l9 - Date of Order,
08/ll/2019 - Date of receint of

Estimated date of closure of insotverrcv 180 days from date of commencement or.esotutioo
which is April 14.2020

Name and registration number of th.
insolvency professional acting as interim
resolution professional

LAXMAN DIGAMBAR PAWAR
RE G NO. IBBI/IPA-0031IP,N0 00 1 5/2 0t7 -18 / 1 010 4

Address and e-mail of the interim resolution
professional, as registered with the Board

FLAT NO. 16, FIRST FLOOR,
BHAKTI COMPLEX, BEHIND
DR. AMBEDKAR STATUE,
PIMPRI, PUNE-4l1018
Mobile No. 9921516368, 942232j957
Email - cmapaw arl@gmail.com

Address and e-mail to be used fo.
correspondence with the interim resolution
professional

FLAT NO. 16, FrRST FLOOR,
BHAKTI COMPLEX, BEHIND
DR. AMBEDKAR STATUE,
PIMPRI, PUNE.4l1018
Mobile No. 9921516368, 9422327957
Ernqil - cma paw arl@gmail.com

Last date for submission of claims 22nlt20l9
Classes of creditors, if any, unde" ctause 1U;
of sub-section (6.{) of section 21, ascertained

the interim resolution professional
Names of Insolvency Professionals identified
to act as Authorised Representative of
creditors in a class (Three names for each

a) Relevant Forms and
b) Details of authorized

resentatives are available at:

Web lin k: - https ://ibb i. gov. in/hom e/down loads
Physical Address: - N/A

Place - PUNE i ' '- L]BB{IPA 
n03{ll'}.ol,ottr 

-* }$r. and Signature of Interim Resolution professionat


